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personsifirms concerned from getting
licences for specified periods and in
addition, to refer to the Central
Bureuau of Investigation for launching
prosecution under Section 5 of the
Import and Exports (Control Act,
1847. Such parties who were fouud
guilty of the offences under the ITC|
ETC Rules were also de-registered
from participation in the Export Pro-
motion Schemes. Non-realisation of
foreign exchange in respect of over-
due exports proceeds also amounts to
violation of ITC'ETC rules and Gov-
ernment have tauken action in the
manner mentioned above.

Similar action was taken by RBI
against exporters who failed (o realize
the export proceeds within the pres-
cribed period under the Forcign Ex-
change Regulation Act.

However it may be noted that suzh
cascs of default are [ew a3 compared
to the very large number ol exporters
and the large volume of exports.

Booking Office at Howrah Station

4909. Shri Subodh Hansda: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that a new
platform booking office h&és been con-
structed at the Howran Station by the
Eastern Railway;

(b) if so, the total ¢xpend:ture in-
volved; and

(c) whether this was done depart-
mentally or through a contractor?

The Minister of State jn the Minis-
try of Rallways (Dr. Ram Subhag
Singh): (a) to (c). No. However, a
platform-cum-cab road ticket booth at
Howrah station has since been replac-
ed by a spacious one at an estimated
cost of Rs. 16,000, The construction
work of the booth hag been done
through a contractor,
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Flag Station at Brahmpar

4911. Shri Daljit Singh: Wiii the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Question No. 2426 on Lhe 18th March,
1966 and state:

(a) whether it is a fazt that the
Bhakra Dam has been completed and
the Government of Punjab do not
require the Rupar-Nangal Dam Hail-
way line for their use:

(b) whether it ig also « fact tl:at the
Railway line from Rupar to Nanga:
Dam is in profit and :nonthly income
from Nangal Dam station amounts to
about Rs. 10 to 12 lakhs; and
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(c) if so, the reasons as to why the
Railway Administralion are not ready
to undertake the job for providing a
flag station at Brahmpur between
Nangal Dam and Bhanupali on the
Rupar-Nangal Dam cection?

The Deputy Minister in the Minls.
try of Railways (Shri Sham Nath):
(a) No. Some portion of the Bhakra
Dam works i.e. the Right Bank Power
Plant, are still in progress.

(b) The Rupar-Nangal Dam Section
is running at a loss.

(c) The question of providing a ilag
station at Brahmpur is being re-con-
sidered taking into account the latest
developments in the arca.

Public Sector Undertakings

4912. Shri Yashpal Singh:
Shri Maheshwar Nalk:

Will the Minister of Industry be
pleased to state:

(a) whether it is a fact that the
idle capacity in certain Public Sector
Undertakings is increasing;

(b) if so, the names of those under-
takings; and

(c) the measures contemplated in
the matter?

The Minister of Industry (Shri D.
Sanjivayya): (a) Of the 18 units
which were working below [ull capa-
city, at the end of 1965, 10 units have
subsequently reported improvement in
the production level,

(b) The remaining 8 .nits are:

1. Rourkela Fertilizer Plant of
Hindustan Steel.

<

Rourkela  Pipe
Hindustan Steel.

Plant  of

3. National Coal Development
Corporation.

4. Heavy Water Plant, Nangal
Unit of Fertilizer Corporation.

5. Alwaye Unif of Hindustan In.
secticides.
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6. Watch Unit of
Machine Tools.

Hindustan Salts,

Mining and Allied Machinery
Corporation.

‘dindustan

» 2

(c) Every effort is being made to
step up production by tackling the
problems in each undertaking
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